
BFFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 710 OF 2023 

IN THE MATTER OF: 

SUSHIL RAGHAV     …. APPLICANT 
 Versus 

STATE OF UTTAR PRADESH & ORS.      …. RESPONDENTS 

INDEX 

S. 

NO. 

PARTICULARS PAGE 

NO. 

1. Response Affidavit on behalf of Respondent No. 4, 

UPSIDA 1-3

THROUGH 

DATE: 07.07.2025       
PLACE: NEW DELHI 

STHAVI ASTHANA 
   ADVOCATE FOR RESPONDENT NO.4, 

C-9, SECTOR 50, NOIDA,
UTTAR PRADESH-201303 

 (M): 9711116034 
   (E): STHAVIASTHANA@GMAIL.COM 
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